10.03.2017

10.03.2017

AT 2.15 P.M.
2. FAO(OS) 102/2016

AT 2.15 P.M.
1.FAO(0S) 457/2014
REVIEW PET.102/2016

2.FAO(0S) 459/2014
REVIEW PET.103/2016

1. W.P.(c) 7935/2015

AT 10.30 A.M

FOR PRONOUNCEMENT OF JUDGMENTS [APPLT. JURISDICTION]

COURT NO.2

(DIVISION BENCH-2)

HON'BLE MS. JUSTICE INDIRA BANERJEE
HON'BLE MR. JUSTICE ANIL KUMAR CHAWLA

SUPREME HOUSING AND KARAN LUTHRA,NIYATI KOHLI
HOSPITALITY PVT LTD. ARUN KATHPALIA, HIMANIE KOTOCH,
& ORS. VS. SRS PRIVATE SAMAKSH GOEL

INVESTMETNS PAWAI LTD.

& ANR.

COURT NO.3

HON'BLE MR. JUSTICE BADAR DURREZ AHMED
HON'BLE MR. JUSTICE SANJEEV SACHDEVA

SHAKUN JAISWAL A.S. CHANDHIOK, SANDEEP SETHI
VS ANAND PERSHAD JAISWAL AMIT AGGARWAL, MALINI SUD
& ORS SHAGUN PARASHAR

ARVIND NIGAM, AKSHAY MAKHIJA
SAURABH SETH, VIKAS BHADAURIA
AMISHA GUPTA

KARAMJIT JAISWAL A.S. CHANDHIOK, SANDEEP SETHI
VS ANAND PERSHAD JAISWAL AMIT AGGARWAL, MALINI SUD
& ORS SHAGUN PARASHAR

ARVIND NIGAM, AKSHAY MAKHIJA
SAURABH SETH, VIKAS BHADAURIA
AMISHA GUPTA

COURT NO.3

(DIVISION BENCH-3)

HON'BLE MR. JUSTICE BADAR DURREZ AHMED
HON'BLE MR. JUSTICE ASHUTOSH KUMAR

SIMPLEX INFRASTRUCTURES SANJEEV SEN, RAKESH SINHA
LIMITED SAMRAT SENGUPTA, DEV ROY
VS. NATIONAL HIGHWAYS SOUMYAJIT NATH,

AUTHORITY OF INDIA & ANR. GUNJAN SINHA JAIN

MUKESH KUMAR

2. FAO(OS) (COMM) 77/2016 BRITANNIA INDUSTRIES LTD. SUDHIR CHANDRA AGRAWAL

CM APPL. 33194-97/2016 VS.

ITC LIMITED SAGAR CHANDRA, ISHANI CHANDRA
ANKIT RASTOGI, RAJIV NAYYAR
SANDEEP SETHI, PRATIBHA M. SINGH
SUDEEP CHATTERJEE, JAYA MANDELIA
NUPUR LAMBA, NIKHIL LAL



10.03.2017 J-2 FOR PRONOUNCEMENT OF JUDGMENTS [APPLT. JURISDICTION]

3. FAO(0S) 1/2017 INTEX TECHNOLOGIES (INDIA) SUDHIR CHANDRA, PRAVIN ANAND
CM APPL. 301/2017 LTD. AND ANR. ADITYA GUPTA, UTKARSH SRIVASTAVA
CM APPL. 303/2017 VS. M/S AZ TECH (INDIA) PRATIHIBA M. SINGH, SAGAR CHANDRA
& ANOTHER ANKIT RASTOGI

COURT NO.21
HON'BLE MR. JUSTICE RAJIV SAHAT ENDLAW

AT 2.15 P.M

1. W.P. (c) 8212/2007 ALL INDIA RAILWAY EMPLOYEES PRADEEP ASTHANA
CONFEDERATION THROUGH ITS T.D. SINGH
SECRETARY GENERAL R.V. SINHA
VS. THE CHAIRMAN, RAILWAY R.N. SINGH

BOARD & ORS.

2. W.P.(c) 2203/2013 ALL INDIA RAILWAY EMPLOYEES PRADEEP ASTHANA
CONFEDERATION T.D. SINGH
VS. THE CHAIRMAN, RAILWAY R.V. SINHA
BOARD R.N. SINGH

COURT NO. 29
EXTENSION BLOCK (FIRST FLOOR)
HON'BLE MR. JUSTICE S.P.GARG

AT 2.15 P.M

1. CRL.A 506/2014 ANJANA SHARMA NARESH K. DAKSH,
CRL.M.A 6454/2014 VS. VIKASH SHARMA NEHA KAPOOR
& ANR. MEENASHI DAHIYA

HIGH COURT OF DELHI
09" MARCH,2017 REGISTRAR (LISTING)



10.03.2017 FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 20 (0s - D)
HON'BLE MR. JUSTICE VIBHU BAKHRU

AT 2.15 P.M.

37. O.M.P. (COMM) 28/2017 BHARAT HEAVY ELECTRICALS PALLAV KUMAR
LIMITED Vs. GRAG BUILDERS
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